DEPARTMENT OF URBAN DEVELOPMENT
GOVERNMENT OF UTTAR PRADESH
Date: 28.07.2020
To,
The Registrar
National Green Tribunal
Principal Bench
New Delhi.

Subject: Action Taken Report in O.A. No: 209 /2019
Hon’ble National Green Tribunal in above O.A. No: 209 / 2019 have ordered on

26.02.2020 on the matter mainly pertaining to unscientific management and dumping of Solid
waste in Loni Nagar Palika Parishad.

24 The point wise compliance status on the issues observed in the report of UPPCB is as
following:
'S.N. | Issue B - _ ] Compliance/Action Taken
1. Continuing Dumping of Waste in the | The dumping of the municipal solid
area of Ahmad Nagar Navada site. waste at the said site has been

completely stopped and being taken to
another location. However, the work for
the remediation of legacy waste dumped
at the site Ahmad Nagar Navada has
been awarded to M/s Muskan Jyoti
through e-tendering process during lock
down period and the work order for the
said work was issued on the date of 6
July 2020 with the timeline of
completing the remediation work with
in 6 months of time. The work started
from 07" July 2020, the next day of
signing the agreement but due to heavy
rain crisis the same couldn’t be
continued, which shall be re-commence
as soon as mansoon period is over. The
pictures of ongoing work are attached
- here as Annexure-1.

2. Fresh Waste Dumping on Site Nithora | Nagar Palika Parishad L.oni has already
Road without permission from the | applied for the permission to UPPCB.
Board




Sanction of  Scientific  Landfill
Management and Processing Facility

The state government has already
sanctioned Rs. 5.31 Crore of fund for
development of scientific landfill site
and processing facility for Nagar Palika
Parishad Loni. The Fund has been
released in the year 2009 to the
executing agency CNDS, UPJN. The
work couldn’t be completed till date due
to local hinderance / protest of the
nearby  villagers. However, the
possession on the site in question has
been successfully done on the date of
12" June 2020. The construction of
boundary wall is completed and the
selection of concessionaire to set-up and
operate the processing plant is under
process, which is expected to be
completed (set-up and making the
processing plant functional) within 8
month’s of time. The pictures of
constructed boundary wall are attached
here as Annexure-2.

Setting up of Scientific Landfill Site and
Processing Facility at Meerpur Hindu.

The construction of boundary wall is
completed and the sclection of
concessionaire to set-up and operate the
processing plant is under process, which
is expected to be completed (set-up and
making the processing plant functional)
within 8 month’s of time.

Transportation of Solid Waste in open
vehicles.

The waste collection in the town is
being done by the 100 no of tricycles
+55 No of tipper + 82 No of tractors and
7 bigger vehicles for the secondary
waste collection, out of total 244
Vehicles the 63 vehicles majorly
involved in the primary & secondary
waste collection are GPS Enabled, the
online report of the respective GPS
enabled vehicle is generated on daily
basis for the record. It is submitted by
the Nagar Palika Parishad that the waste
is being collected and transported in the
covered vehicles. Nagar Palika Parishad




Loni has contracted the work of door to
door collection and transportation to an
agency. Thus it i1s humbly submitted that
it is being complied. The pictures of
waste collection in covered vehicles are
attached here as (Annexure-3)

6 Application for authorisation for | The said authorisation for the
developing Processing site at Meerpur | processing facility has to be opted by the
Hindu. selected concessionaire. The revision on

the DPR for the construction of
processing facility is done, soon after
the finalisation of concessionaire for the
processing plant, it is ensured that the
process of opting the authorisation and
other regulatory permission shall be
initiated immediately.

3 It 1s submitted before this Hon’ble Tribunal that the Department has always been
committed to ensure compliance of SWM Rules and directions of this Hon’ble Tribunal. However,
it is humbly submitted before this Hon’ble Tribunal that due to a stiff opposition of the local
population against setting up of processing plant on the land earmarked, the processing facility
couldn’t be developed earlier and a great effort had to be put in by the department and local
administration for getting the possession of land for developing scientific landfill site and
processing plant and an issue that had been pending for almost a decade has been resolved after
February 2020. The work for setting up a MSW Plant has been started and construction of
boundary wall has been completed to secure the site for development of the plant for which the
agency has been working and the entire work is scheduled to be completed in next 8 months’ time.
It is humbly submitted that the progress of work has also suffered due to COVID-19 Pandemic
situation and lockdown as this area was highly affected. However, now the progress of work is
good and desired level of compliance as per Hon’ble Tribunal’s order shall be ensured by proper
monitoring. The status of compliance and progress being made has also been submitted to
Oversight Committee chaired by Hon’ble Justice (Rtd.) Shri S.V.S. Rathore. [
(1

Deepak Kumar
Principal Secretary
Department of Urban Development
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Latitude: 28.748537
‘Longitude: 77.295937
Elevation: 205.57m

_ Accuracy: 4.9m

_ Azimuth: 120° (SE)

['Pitch: -1.6° (-6.4°)
Time: 06-20-2020 09:48
‘Note: ward no 54 zone 1
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_atitude: 28.7338¢
Longitude: 77.296
Elevation: 209.41r
Accuracy: 9.6m

Time: 11-07-2020:0 ~
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Latitude: 28.7452
Longitude: 77.298868
Elevation: 211.91
Accuracy: 3.2m

Time: 03-06-2020 09:50
(Note: Ward No. 54













